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Demands Made by Employee* of the Branches 
of Reserve Bank of India, Kanpur

6530. SHRI ROBIN ShN : Will the 
MINISTER OI UNANCb (VlL I* A
MANTRI) be pleased to state :

(a) whether the aerention of 
Government has been drawn to the 
agitation launched by the employees 
Of the branches of Reserve Baok of 
India, Konpur (U.P.) ;

(b) if so, the main demands of* the 
cmplopees;

(c) whether any steps have been 
taken by Government to meet their d§« 
mands, if s>o, the details theieof , end

(d) if not. the reasons therefor ?

IH E  MINISTER OF I INANCb (VITTA 
MANTRI) (SHRI VESJIWAN IRAO CHA- 
VAN):(a) to (d). It has been leported by 
Reserve Bank of India that following an 
altercation between a professional shroff 
and an employee of (. ash Department of 
Kanpui Branch over exchange of notes 
on 14.5.1971, the shroll was alleged to 
have threatened to murdet the employee. 
On the matter being leported to the 
police, the shroff was at rented and later on 
leleased after obtaining fiom him a bond 
of good conduct. In sympathy with the 
employee, the staff of ( ash Department 
is stated to have refused lo handle any 
business of shroffs ovci the counteis. The 
demand of the stall is that othei leading 
shroffs should condemn in wilting the 
action of the shroff who had threatened 
the employee. The Manages of the 
Kanpur blanch has unptessed upon the 
employees that shioffs, being members pi 
public, should bo afToidcd noimal facili
ties and he is tiying to p umote a Settle
ment.

Enquiry held Into the Death of H ,£. 
Rraganza, Chief tnj>i e i ot InJian 

A iihnes And t*o Others

654. SHRI MUHAMMAD SHfcRIFK 
Will the MINISTER OI TOURISM AND 
CIVIL AVIATION (PAR* Al AN AUR 
N \G A R  VIMANAN M \N IR 1) be pleased 
to state :

(a) whether any enquiry was 
held into the death ot H.L. Bragansra, Chief 
Engineer of Indian Airlines and two 
others inside a hanger at Palam Airport on 
:5th March, i»,7i;




